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utilization of Sugarcane ,

MARCH 17, 1978

3355. SHRI BALASAHEB _VIKHE
PATIL:, Will the Minister of COM-
MERCE AND CIVIL SUPPLIES AND
COOPERATION be pleased to state:

(a) whether the Government have
finalised any agreement with any
foreign country for export of Gur;
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(b) if so, how much Gur can be
exported during the' current <ugar
season;
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(c), to what extent it is going to ease
the utilisation of sugarcane problem:
and

(d) how much sugarcane will be
utilised for th~s purpose?
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THE MINISTER OF STATE IN "WI

THE MINISTRY 'OF COMMERCE
AND CIVIL SUPPLIES AND CO-
OPERATION (SHRI ARIF BEG):
(a) At Governmental level no agree-
ment has been flnalised for export of
gur to any country. However, as per
the existing policy, its exports are
freely allowed.
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(b) It is estimated that demand of
Gur for direct consumption of Asian
origin population settled abroad is
about' 10,000 tonnes, Exports from
India are not normally feasible in
summer months. Exports upto end
March, 1978 are not likely to exceed
1,000 ronnes.
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(C) and (d). The total production

of sugar-cane during 1976-77 sugar
year was of the order of 154 million
tonnes, During the current sugar
season it is expected to be even
higher.' For production of about
1,000 tonnes of Gur, requirement of
sugarcane will be about 10,000tonnes,
It is, therefore, felt that export of
this quantity of gur is not going to
ease the utilisation of sugarcane pro-
blem significantly.
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Real income of Central GQVI

Employees

3358. SHRI BHAGAT RAN
the Minister of FINANCE b~
to state:

(a) whether it is a fact thr
Real Income of the Central
ment servants gets depleted by
'cent with every increase of I
Allowance;-,...... .,-.. - . ..•.•....• ,.....- .......•. ,....L ••....

-r-{o) - irso,-whaf has been tJ
·-.!'~rosibn:in-theRear Income of 1
-.pl.9y_ees!S_b !ar';~av.a ~ - - .

(c) what steps are being coni
-ed by Government to ehe
erosion in the Real Income
-employees?
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